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ClVIL APPEAL NQ(s). 6557 OF 2002

STATE OF A P. & ANR Appel I ant (s)
VERSUS
T. YADAG RI REDDY & ORS. Respondent ( s)

(Wth appln.(s) for permission to file additional documents and with prayer for
interimrelief and office report)

Dat e: 23/10/2008 This Appeal was called on for hearing today.

CORAM : HON BLE MR JUSTI CE LOKESHWAR SI NGH PANTA
HON BLE MR JUSTI CE V. S. SI RPURKAR

For Appell ant(s) M . R Sundar avar dan, Sr. Adv.
M . Manoj Saxena, Adv.
M . Raj neesh Kr. Si ngh, Adv.
M. T. V. Ceor ge, Adv.

For Respondent (s) M. P. P. Rao, Sr. Adv.
M . K Marut hi Rao, Adv.
Ms. K. Radha, Adv.
M. Tul asi Reddy, Adv.
Ms. Anjani Aiyagari, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Heard | earned Seni or Counsel for the parties.
Hear i ng concl uded.
Judgment reserved.

(A. D. Sharnma) (Phool an Wati Arora)
Court Master Court Master



